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Proposal to comtroi the managcment
Committee of non-aided Public
Schools

00858. SHRI K. MALLANNA: Will
the Minister of EDUCATION be
pleased to state: :

(a) whether there is any proposal
under consideration of Government to
control the Management Committee of
the rnon-aided public schools ¢n the
paliern of Government bodies of
the affiliated Delhi University Colleges
so as to stop mismanagement and mal-
practices indulged in the Managing
Committees;

(b) if so, the details thereof;

{¢) whether Government
amend the Delhi School
Act in this regard; and

wuld
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(g) if not the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON): (a) No. Sir.

(b) Does not arise in view of reply
to (a) above.

(¢) and (d). There is no proposal to
amend the Delhi School Education
Act, 1973, to empower the Govern-
ment- to control the management com-
mittees of the non-aided public schocls
Under Section 5 of the Delhi School
Education Act, 1973, the scheme of
management to be framed by each
non-aided recognised school, requires
the previous approval of the Director
of Education except in case of ‘min-
ority schools’ whose scheme of mana-
gement does not require such pre-
vious approval. Even in respect of
aided recognised schools, Government
does not appoint the Managing Com-
miftees. However, in terms of Rule
59 of the Delhi School Education Rul-
es, 1973, the Managing Committee of
the non-aided recognised schools
should consist, inter-alia, of the Head
of the School, two teachers of . the
concerned school to be elected by the
teachers of that school from amongst





